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Title: Introduction of the Victims of Terrorism (Provision of Compensation and Welfare Measures) Bill, 2012.

SHRI CHANDRAKANT KHAIRE (AURANGABAD): Sir, I beg to move for leave to introduce a Bill to provide for payment of
compensation to and provision of certain welfare measures for the victims of terror attacks.
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SHRI CHANDRAKANT KHAIRE : Sir, I introduce the Bill.



